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The petitioner has filed the present petition challenging the legality
and validity of the order dated 17.6.2025 whereby the petitioner, who is

working on the post of ANM, has been transferred from Dewas to Ujjain
which is almost 75 km away from the present place of posting.

Considering the aforesaid submissions and grievance of the petitioner,
this Court deems it expedient to dispose off the petition with liberty to the
petitioner to file a detailed and comprehensive representation before the
competent authority of the respondent within seven days from today and if
such a representation is submitted, the same shall be considered and
decided by the competent authority in accordance with law within a period
of 30 days from the date of filing of the representation, by passing a
reasoned and speaking order. The outcome of the said representation shall
be communicated to the petitioner.
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In view of the aforesaid submissions and the fact that no successor has
been posted in place of the petitioner, the operation of the impugned
transfer order shall remain stayed and the petitioner shall be allowed to
continue at present place of posting till the representation is decided. With
the aforesaid direction, the petition is disposed off.
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